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<4- M m;>We. 1/ poo” Shri K.S«S>hrivastava for applicant. He seeks
MISCO-1 2| y and is granted four seeks time to submit an

application for condonation of delay.
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Sn{i K.S. Shrivastava counsel for the

' applicant.

5 _.ﬁh;i Vivek Khedkar counsel for the
X respondents. ~ , e

i - The Igarneg,counsel for the applicant
3eeks eermission to withdraw the OA. Permission
iIs granted. The OA is dismissed as withdrawn
with a liberty to the applicant to approach

the Tribunal 1f he still feels aggrieved,end

so advised.

(A.S.Sanghvi) (M.P. Singh)
on V C
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